HIGH COURT OF JHARKHAND, RANCHI
NOTIFICATION
THE 03RP OCTOBER, 2020

No. 150 A: The Probationary Civil Judge (Junior Division)-Trainee, appointed under Notification No.
13/Nya. Pro. Ni.--03/2018 Ka. 4584 dated 14.09.2020 of the Department of Personnel, Administrative
Reforms and Rajbhasha, Government of Jharkhand, Ranchi as named in the Column No - 02 of the table

given below, are hereby posted as such in the Judgeship/ Station mentioned in the Column No - 04 of the

table:-

SL No. Name of the Candidate Home District Place of Posting
01 02 03 -
1 Ms. Shree Priya Ranchi Jamshedpur
5 Sri Sarthak Sharma Kanpur (U.P.) Dumka
3 Sri Amit Bansal Hisar (Haryana) Daltonganj
A Ms. Mansi Balia (U.P.) Giridih
5. Ms. Dhriti Dhairya Patna (Bihar) Ranchi
n Sri Abhijeet Pandey Garhwa Giridih
7 Ms. Arpita Narayan Ranchi Hazaribagh
9 Ms. Surabhi Dhangad Bhilai (Chhatisgarh) Daltongani
5 Ms. Shivani Sharma Meerut (U.P.) Hazaribagh
10. Ms. Divya Raghav Gurugram (Haryana) Dhanbad
il Ms. S;\mar Afshan Gaziabad (U.P.) Ranchi
12, Sri Kanishk Rathaur Farrukhabad (U.P.) Garhwa
13 Ms. Juhi Kumari Gaya (Bihar) Koderma
14, Sri Akshay Sharma Chandauli (U.P.) Ranichi
- Ms. Rashim Chandel Bilaspur (H.P.) Bokaro
& Sri Mohit Chaudhary Karnal (Haryana) Giridih
17, Ms. Aishwarya Srivastava Benaras (U.P.) Ranchi
- Sri Amit Khanna Jhanshi (U.P.) Garhwa
19, Sri Ishraque Zeya Khan South East Delhi (NCT) Giridin
20, Ms. Divya Aswani Bhopal (M.P.) Dhanbad
21 Ms. Smriti Tripathi Lucknow (U.P.) Ramgarh
29 Sri Satyam Ranchi Dhanbad
5 Sri Pratik Ranjan Ranchi Hazaribagh
24 Ms. Aparna Vashishth Chandigarh Dhanbad
9t Sri Shivraj Mishra Bhadohi (U.P.) Rarichi
26. Ms. Paridhi Sharma Jaipur (Rajasthan) Bokaro
27 Sri Utkarsh Jain Karnal (Haryana) Jamshedpur
28, Sri Numan Khan Azam Bhadohi (U.P.) Jamshedpur
20, Ms. Samirah Khan Raebareli (U.P.) Bokaro
30. Sri Harshit Tiwari Gorakhpur (U.P.) Garhwa
31 Ms. Shivangi Priya Ranchi Bermo at Tenughat
55 Sri Aditya Kushi Nagar (U.P.) Jamshedpur
33, Ms. Jyotsna Pandey Lucknow (U.P.) Jamshedpur
34, Sri Ankit Kumar Singh Benaras (U.P:) Dhanbad
35 Sri Abhinandan Pandey Allahabad (U.P.) Giridih
36, Ms. Neha Jha Dhanbad Hazaribagh
a7, Ms. Sakshi Srivastava Jhansi (U.P.) Bermo at Tenughat
2g. Sri Sumant Dixit Agra (U.P.) Jamshedpur
39, Ms. Nikhat Ayesha Bokaro Hazaribagh
40, Sri Mohit Balia (U.P.) Hazaribagh
41 Sri Alok Ojha Allahabad (U.P.) Jamshedpur




42 Sri Amit Akash Sinha Ranchi Bermo at Tenughat
- Ms. Sonali Singh Prayagraj (U.P.) Ranchi
4l Ms. Ruby North Delhi (NCT) Daltongan
45, Ms. Priyanka Chopra Raipur (Chhatisgarh) Hazaribagh
46, Sri Hemant Kumar Singh Dhanbad Giridih
47 Sri Mahendra Pandit Giridih Dhanbad
48, Sri Prashant Gupta Gaziabad (U.P.) Bokaro
15, Sri Divyam Chaudhary Bareilly (U.P.) Godda
50, Ms. Srishti Ghai West Delhi (NCT) Ranchi
c1. Sri Aditya Sharma Rewari (Haryana) Daltonganj
- Ms. Ekta Saxena Kanpur (U.P) Jamshedpur
53, Ms. Monica Srivastava Noida (U.P.) Jamshedpur
- Sri Pragyesh Nigam Lucknow [U-ff-) Dhanbad
55, Sri Prashant Kumar Verma Patna (Bihar) Koderma
56, Sri Prateek Raj Benaras (U.P.) Daltonganj
57 Sri Sumit Kumar Verma Ranchi Bermo at Tenughat
53 Ms. Pooja Pandey Balia (U.P.) Dhanbad
- Sri Abhinaw Kumar Deoria (U.P.) Gt
60. Ms. Manya Tandon Kanpur (U.P.) Deoghar
61. Ms. Payal Jha Deoghar Giridih
62. Sri Prashant Singh Ayodhya (U.P.) Jamshedpur
63. Ms. Saquia kausar Sitamarhi (Bihar) Giridih
S Ms. Shradha Bhushan Saran (Bihar) Ranchi
65. Sri Shailendra Kumar Napit Dhanbad Diiilea
66. Sri Vikash Kumar Bhagat Gumla Jamtara
67. Sri Subhash Bara Gumla Dhanbad
68. Ms. Shalika Anna Herenz Ranchi Giridih
60. Ms. Rupam Smriti Topno Khunti Bermo at Tenughat
20, Ms. Anamika Kachhap Ranchi Giridih
71, Ms. Ayesha Singh Sardar Saraikela-Kharsawan Dhatibad
77 Ms. Sumi Bina Horo Ranchi Hazaribagh
73, Ms. Namita Minz Ranchi _ Jamshedpur
74. Ms. Jaya Smita Kujur Ranchi Guriks
75, Sri Sidhant Tigga Lohardaga Dhanbad
76. Ms. Megha Priyanka Lakra Ranchi Giridih
77 Ms. Anupriya Sanga Ranchi Giridih
78, Ms. Jenish Minz Simdega Dhanbad
70, Ms. Apekchha Ranchi Daltonganj
80. Ms. Priya Kumari Ranchi Giridih
81, Sri Vijay Kumar Das Hazaribagh Caiis
82, Sri Vivek Raj Hazaribagh Diiile
33, Sri Md. Danish Nawaz Dhanbad Koderta
84. Sri Khalid Rasheed Ali Ahmed Ranchi Ramgarh
gs. Ms. Kriti Kumari Burnwal Deoghar Codda
86. Sri Chandan Kumar Goswami Hazaribagh Daltonganj

The aforesaid officers are directed to submit their joining along with the Medical Certificate
under Rule 52 of the Jharkhand service code and a declaration as contained in the Notification of
appointment to the concerned Principal District Judge/ Judicial Commissioner by the time as prescribed in
the notification of the State Government, Further, they shall be imparted training for the period of one year

after their joining in accordance with “Syllabus of the Induction Training Programme” in the respective



Judgeship/s and at the Judicial Academy Jharkhand, Dhurwa, Ranchi.

By Order of the Court
Sd/- Ambuj Nath
Registrar General

Memo No. 2621 /Apptt dated Ranchi the 03rd October, 2020

Copy forwarded to the Central Project Co-ordinator 1/c, e-courts Project, High Court of

Jharkhand, Ranchi with a request to take necessary steps for publishing it in the e-Gazette.

Sd/- Ambuj Nath

Registrar General
Memo No. 2622 /Apptt dated Ranchi the 03 October, 2020
Copy forwarded to the Accountant General, Jharkhand, Ranchi/ the Principal Secretary to
the Government, Department of Personnel, Administrative Reforms & Rajbhasha,/ the Principal Secretary

to the Government, Law (Judicial) Department, Government of Jharkhand, Ranchi and the Officers

concerned for information and needful

Sd/- Ambuj Nath
Registrar General

Memo No. 2623 /Apptt dated Ranchi the 03rd October, 2020

Copy forwarded to the concerned Principal District and Sessions Judges of the State of
Jharkhand including the Judicial Commissioner, Ranchi ( with copy of the Notification No. 13/Nya. Pro. Ni.--
03/2018 Ka. 4584 dated 14.09.2020 of the Department of Personnel, Administrative Reforms and
Rajbhasha, Government of Jharkhand, Ranchi) with a request to accept their joining after verifying their
necessary documents and send the information appended with required document to the Principal
Secretary, Department of Personnel, Administrative Reforms & Rajbhasha, Jharkhand through the High
Court. They are further requested to direct the trainees to undergo training in accordance with “Syllabus of

the Induction Training Programme” in the Judgeship/ at the Judicial Academy Jharkhand, Dhurwa Ranchi..

Encls; As above

Sd/- Ambuj Nath
Registrar General

Memo No. 2624 /[Apptt dated Ranchi the 034 October, 2020
Copy forwarded to the Director, judicial Academy, Jharkhand with request to arrange and

impart training to the officers in accordance with “Syllabus of the Induction Training Progrgmme”,
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Registrar General



